INCOME TAX APPELLATE TRIBUNAL : DEHRADUN CIRCUIT BENCH
F. No. 31-Ad/ATDZ/2026-27 Dated:- 06.08.2026
NOTICE

It is hereby notified for information of all concerned that the constitution
of Dehradun Circuit Bench for the period from 17.08.2026 to 21.08.2026
(cause list attached) scheduled through Hybrid Mode at ITAT, Delhi Benches,
New Delhi shall be as under:-

Bench |Court| Period | Time Hon’ble Members
No. .

Dehradun S/Shri Satbeer Singh Godara,
Circuit 17.08.2026 Hon'ble Jucdicial Member &
Bench 4 to 12:00 PM | Amitabh Shukla, Hon’ble

(DB+SMC) 21.08.2026 Accountant Member.

2. Link of the Court Room of ITAT, Dehradun Circuil Bench for joining
through Video Conferencing is as under:-

Court | https://itatdelhizone.webex.com/meet/court_ron_4 | 25142052414 |

Room } 1
4 I _

This is issued with the approval of the Hon’ble Vice President (DZ).

(35 i

(Manoj Kashyap)
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 17-AUGUST-2026 (MONDAY)

Srl | Appeal Number Aszranrt. Assessee Name Remarks
1 | ITA 750/DEL/2013 2004-05 | [D] M/S. SAIPEM SPA
2 |ITA 3902/DEL/2016 | 2012-13 |[A] DEEPWATER PACIFIC 1 INC
3 | ITA 2754/DEL/2016 | 2010-11 |[A] DOLPHIN DRILLING LTD
4 | [TA 6629/DEL/2016 | 2012-13 |[A] DOLPHIN DRILLING LTD
'5 ITA 28/DDN/2022 2017-18 | [A] RELAX PHARMACEUTICALS PRIVATE LIMITED
6 ITA 50/DDN/2025 | 2022-2023 | [A] CAMERON (SINGAPORE) PTE. LTD.
7 ITA 54/DDN/2025 2022-23 | [A] BW OFFSHORE HOLDINGS PTE LTD
8 | ITA 139/DDN/2025 | 2020-21 |[A] HALLIBURTON OFFSHORE SERVICES INC
9 | ITA 174/DDN/2025 | 2020-21 |[D] HALLIBURTON OFFSHORE SERVICES
10 | ITA 151/DDN/2025 2020-21 | [A] TRANSLUMINA THERAPEUTICS PRIVATE LIMITED
11 |IT(IT)A 2/DDN/2026| 2023-24 |[A] WEATHERFORD OIL TOOL MIDDLE EAST LIMITED
12 | ITA 113/DDN/2026 2015-16 | [A] KAUSHALYA SINGH
13 | ITA 234/DDN/2026 | 2020-21 |[A] NEENA SAPRA
14 | TTA 264/DDN/2026 | 201819 | [A] M/S OIL & NATURAL GAS CORPORATION LIMITED
15 | ITA 265/DDN/2026 | 2019-20 |[A] M/S OIL & NATURAL GAS CORPCORATION LIMITED ‘
16 | ITA 283/DDN/2026 | 2018-19 |[[D] OIL AND NATURAL GAS CORPORATICN LIMITED
17 | 1TA 284/DDN/2026 | 2019-20 |[D] OIL AND NATURAL GAS CORPORATION LIMITED
18 | ITA 150/DDN/2026 2020-21 | [A] M/S OIL & NATURAL GAS CORPORATION LIMITED
19 | ITA 160/DDN/2026 | AY 2017-18 | [A] M/S OIL & NATURAL GAS CORPORATION LIMITED
20 | ITA 178/DDN/2026 | 2017-18 |[D] OIL AND NATURAL GAS CORPORATION LIMITED
‘ 21 | ITA 282/DDN/2026 2020-21 | [A] SANDEEP MATTA
22 | ITA 287/DDN/2026 2017-18 | [A] RAJESH JAIN
23 | ITA 297/DDN/2026 | 2017-18 |[D] RAJESH JAIN
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

Srl | Appeal Number Az::_t' Assessee Name Remarks
1 | ITA 280/DDN/2026 | 2017-18 |[[A] MANOJ KUMAR
2 | ITA 281/DDN/2026 | 2019-20 |[A] KRISHAN KUMAR SAGAR
- : [A] KRISHNA KUMAR MATHUR(D) THROUGH LEGAL HEIR, SARVESH
3 | ITA 145/DDN/2026 | 2017-18 KUMAR MATHUR
4 | ITA 149/DDN/2026 | 2017-18 |[A] RAM LAL DHINGRA
oV e
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INC

OME TAX APPELLATE TRIBUNAL, DEHRADUN :

CAUSE LIST OF DB BENCH FOR 18-AUGUST-2026 (TUESDAY)

Srl Apbeal Number A$:':rt' Assessee Name Remarks
1 ITA 19/DDN/2022 2018-19 | [A] MI OVERSEAS LIMITED
2 | ITA 155/DDN/2025 2017-18 | [A] MI OVERSEAS LIMITED
3 | ITA 156/DDN/2025 | 2020-21 |[A] MI OVERSEAS LIMITED
4 | ITA 157/DDN/2025 | 2019-20 |[A] MI OVERSEAS LIMITED
5 | ITA 183/DDN/2025 | 2016-17 |[A] MI OVERSEAS LIMITED
6 | ITA 254/DDN/2025 2019-20 | [D] SCHLUMBERGER ASIA SERVICE LIMITED
7 | TTA 255/DDN/2025 | 2020-21 |[D] SCHLUMBERGER ASIA SERVICE LIMITED
8 | ITA 256/DDN/2025 2021-22 | [D] SCHLUMBERGER ASIA SERVICE LIMITED
9 | ITA 257/DDN/2025 | 2022-23 |[D] SCHLUMBERGER ASIA SERVICE LIMITED
10 | ITA 19/DDN/2026 | 2018-2019 |[A] VIVEK AGARWAL
11 | ITA 20/DDN/2026 | 2019-2020 | [A] VIVEK AGARWAL
12 | ITA 61/DDN/2026 2023-24 | [A] BW OFFSHORE HOLDINGS PTE. LTD.
13 | ITA 112/DDN/2026 | 2023-24 | [A] CAMERON (SINGAPORE) PTE LTD.
14 | ITA 115/DDN/2026 | 2020-21 |[A] RAGHU NATH ARORA
15 | ITA 116/DDN/2026 | 2021-22 |[A] RAGHU NATH ARORA
16 | ITA 117/DDN/2026 2022-23‘ [A] RAGHU NATH ARORA
17 | ITA 118/DDN/2026 | 2020-21 |[A] MEENA ARORA
18 | ITA 119/DDN/2026 | 2021-22 | [A] MEENA ARORA
19 | ITA 120/DDN/2026 | 2021-22 |[A] VIRAT ARORA
20 | ITA 74/DDN/2026 2019-20 | [A] KASHMIRI LAL AGARWAL
21 | ITA 214/DDN/2026 | 2018-19 |[D] KASHMIRI LAL CONSTRUCTIONS PVT. LTD
22 | ITA 215/DDN/2026 | 2017-18 | [D] KASHMIRI LAL CONSTRUCTIONS PVT. LTD
23 | ITA 329/DDN/2026 | 2020-21 |[D] BHARAT CONSTRUCTION
24 | ITA 332/DDN/2026 | 2023-24 | [A] VINAY SINGHAL
25 | ITA 187/DDN/2026 | 2020-21 |[A] RANJEET SINGH
26 | ITA 197/DDN/2026 |[ANRPT5182A; [A] DINESH TRIPATHI
27 | ITA 201/DDN/2026 | 2023-2024 | [A] VEENU KUMAR
28 | ITA 220/DDN/2026 | 2019-20 | [A] HALDIYANI SADHAN SAHAKARI SAMITI LIMITED
29 | ITA 222/DDN/2026 | 2016-17 | [A] DEEPA GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)
Assmt.
Srl | Appeal Number Year Assessee Name Remarks
1 ITA 22/DDN/2026 | 2015-2016 |[A] VIVEK AGARWAL
2 | ITA321/DDN/2026 | 2010-11 |[A] NAGENDRA CHANDRASHEKARA IYAR
3 | ITA 159/DDN/2026 | 2018-19 |[A] MOHAMMAD KAMIL
4 | ITA 198/DDN/2026 2020-21 [A] PAJETHILANI LARGE SCALE MULTIPURPOSE COOPERATIVE SOCIETY
LIMITED :
5 | ITA 217/DDN/2026 2019-20 | [A] RUPBASANT SINGH
6 | ITA 219/DDN/2026 2013-14 | [A] GULSHAN KUKREJA
7 | ITA 221/DDN/2026 2023-24 | [A] RAM KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
] [A] ONGC AS REPRESENTATIVE ASSESSEE OF OPEN JOINT STOCLK COMPANY,
L | TTASSZDEL/2016 | 2010-11 | ciop 0SHAKHT, UKRAINE
[A] ONGC AS REPRESENTATIVE ASSESSEE OF FEDERAL STATE UNITARY
2 ITA 553/DEL/2016 2010-11 |ENTERPRISE- NATIONAL MINING RESEARCH CENTRE- SKOCHINSKY INSTITUTE
OF MINING, RUSSIA
B [A] ONGC AS REPRESENTATIVE ASSESSEE OF PRACTICAL RESERVOIR
3 | TTAL33YDEY2016 | 201112 oo ronet’ e Usa B
] [A] ONGC AS REPRESENTATIVE ASSESSEE OF PETROLEUM CONSULTING AND
4 | TTA1333/DEL/2016 | 201112 | oo TP
5 | ITA 2484/DEL/2016 | 2011-12 L[% ONGC AS REPRESENTATIVE ASSESSEE OF COMPUTER MODELLING GROUP
) ] [A] ONGC AS REPRESENTATIVE ASSESSEE OF UNIVERSITY OF CALGARY,
6 | ITA3525/DEL/2016 | 201213 |y peor ™0l
7 | ITA6407/DEL/2016 | 2013-14 |[A] DGM-HEAD, CORPORATE TAX OIL AMND NATURAL GAS
8 | ITA109/DDN/2026 | 2023-24 |[A] MANAV JOHAR
IT(SS)A i
9 122/DDN/2026 2023-24 | [D] MANAV JOHAR
10 | ITA 110/DDN/2026 | 2023-24 |[A] MANJEET JOHAR
11 | ITA121/DDN/2026 | 2023-24 |[D] MANJEET JOHAR
IT(SS)A
12 238/DDN/2026 2023-24 | [D] M B HONEY TRADING CO
13 | ITA336/DDN/2026 | 2022-23 |[A] MB HONEY TRADING CO
IT(SS)A .
14 241/DDN/2026 2023-24 [D] RAJESH MEHTA
15 | ITA 188/DDN/2026 | 2023-24 |[A] RAJESH MEHTA
16 | ITA189/DDN/2026 | 2023-24 |[A]M B EXIM PRIVATE LIMITED
17 | ITA190/DDN/2026 | 2023-24 |[A] SHREE NATH HONEY TRADING CO.
IT(SS)A ] ,
18 242/DDN/2026 2023-24 | [D] SHREE NATH HONEY TRADING CO
19 | ITA191/DDN/2026 | 2023-24 |[A]M B HONEY TRADING CO
20 | ITA225/DDN/2025 | 2021-22 |[D]BAKER HUGHES SINGAPORE PTE
21 | ITA226/DDN/2025 | 2020-21 |[D] BAKER HUGHES SINGAPORE PTE
22 | ITA155/DDN/2026 | 2018-19 |[A] SHIKHAR CONSTRUCTIONS
23 | ITA156/DDN/2026 | 2017-18 |[A] SHIKHAR CONSTRUCTIONS
24 | ITA203/DDN/2026 | 2017-18 |[A] ASHOK ROY
25 ITA 319/DDN/2026 2017-18 [A] AARFB2798R
26 | ITA 320/DDN/2026 | 2022-23 ||A] ANUJ KUMAR
27 | ITA323/DDN/2026 | 2020-21 |[A] THE LIQUOR SHOP
28 | ITA 224/DDN/2026 2018 | [D] POONAM MEHROTRA
29 | ITA 330/DDN/2026 | 2020-21 |[D] NEENA SAPRA
30 | MA 11/DDN/2022 2010-11 | [A] M/S. SMITH INTERNATIONAL INC.
31 | MA 12/DDN/2022 2010-11 | [A] SMITH INTERNATIONAL INC.
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

Sri Appeal Number

Assmt. Year

Assessee Name Remarks

1 | ITA 223/DDN/2026

2020-21

[A] SHRI RAM ENTERPRISES

2 | ITA316/DDN/2026 | 2019-20 |[A] UDAIVEER SINGH TYAGI HUF

3 | ITA317/DDN/2026 | 2019-20 |[A] MANISH KAKKAR

4 | ITA325/DDN/2026 | 2020-21 |[A] PINKY AGARWAL

5 | ITA327/DDN/2026 | 2019-20 |[A] RAMANDEEP SINGH MANCHANDA
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN
[ .
CAUSE LIST OF DB BENCH FOR 20-AUGUST-2026 (THURSDAY)
srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1808/DEL/2015 2011-12 [A] NATIONAL OILWELL VARCO PTE LTD.
2 ITA 1816/DEL/2015 2011-12 [D] M/S. NATIONAL OIL WELL VARCO PTE LTD.
3 ITA 1195/DEL/2018 2013-14 [A] SIME DARBY ENGINEERING SDN BHD
4 ITA 1196/DEL/2018 2014-15 [A] SIME DARBY ENGINEERING SDN BHD
5 ITA 227/DDN/2024 2021-22 | [A] SCHLUMBERGER SOLUTIONS PRIVATE LIMITED
6 ITA 148/DDN/2025 2018-19 [A] BAKER HUGHES SINGAPORE PTE LTD.
7 ITA 169/DDN/2025 2018-19 [D] BAKER HUGHES SINGAPORE PTE
8 ITA 158/DDN/2026 2022-23 [A] BG EXPLORATION & PRODUCTION INDIA LIMITED
9 ITA 322/DDN/2026 2020-21 [D] BG EXPLORATION AND PRODUCTION INDIA LIMITED
10 | ITA 175/DDN/2026 2022-23 | [A] CLARIANT IGL SPECIALTY CHEMICALS PRIVATE LIMITED
11 | ITA 177/DDN/2026 2022-23 | [A] BJ SERVICES COMPANY MIDDLE EAST LIMITED
12 CO 5/DDN/2026 2014-15 | [A] RAMESH KUMAR
13 CO 6/DDN/2026 2015-16 [A] RAMESH KUMAR ¥
14 CO 8/DDN/2026 2017-18 [A] RAMESH KUMAR Pl
15 CO 7/DDN/2026 2016-17 [A] RAMESH KUMAR
16 | CO 10/DDN/2026 2019-20 | [A] RAMESH KUMAR
17 CO 9/DDN/2026 2018-19 | [A] RAMESH KUMAR
18 CO 12/DDN/2026 2021-22 [A] RAMESH KUMAR
19 CO 13/DDN/2026 2022-23 [A] RAMESH KUMAR
20 CO 11/DDN/2026 2020-21 [A] RAMESH KUMAR
21 | ITA 243/DDN/2026 2015-16 | [D] RAMESH KUMAR
22 | ITA 244/DDN/2026 2014-15 [D] RAMESH KUMAR
23 | ITA 245/DDN/2026 2016-17 | [D] RAMESH KUMAR
24 | ITA 246/DDN/2026 2017-18 [D] RAMESH KUMAR
25 ITA 247/DDN/2026 . 2018-19 [D] RAMESH KUMAR
26 | ITA 248/DDN/2026 2019-20 | [D] RAMESH KUMAR
27 | ITA 249/DDN/2026 2020-21 | [D] RAMESH KUMAR
28 | ITA 250/DDN/2026 2021-22 | [D] RAMESH KUMAR
29 | ITA 251/DDN/2026 2022-23 | [D] RAMESH KUMAR
30 | ITA 229/DDN/2026 2019-20 (D] HALLIBURTON OFFSHORE SERVICES INC
31 | ITA 240/DDN/2026 2019-20 | [A] HALLIBURTON OFFSHORE SERVICES INC
32 | ITA 237/DDN/2026 2019-20 | [A] UTTARANCHAL BIOFUELS LIMITED
33 MA 5/DDN/2026 2016-17 | [A] HIMANSHU KUKREJA
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 236/DDN/2026 2019-20 | [A] KUMAR RAJEEV RANJAN

2 ITA 302/DDN/2026 2019-20 | [A] NANAKMATTA DIRGHAKAR BAHUUDESH SAHKARI SAMITI IYA
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 21-AUGUST-2026 (FRIDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 MA 9/DDN/2026 2013-14 [D] BHUPESH AGARWAL
2 MA 10/DDN/2026 2013-14 [D] NEERAJ AGARWAL
3 MA 11/DDN/2026 2013-14 | [D] ROHTAS KUMAR AGARWAL.
4 MA 12/DDN/2026 2013-14 | [D] VINAY AGARWAL
5 MA 13/DDN/2026 2011-12 [A] GRAPHIC ERA EDUCATIONAL SOCIETY
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